
14.01.2013            J-1      PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

14.01.2013
COURT NO.24       
HON'BLE MR.JUSTICE  P.K. BHASIN

FOR PRONOUNCEMENT OF ORDER AT 2.15 P.M
1. CRL.M.C. 1287/2010 RAGHUNANDAN PRASAD & ORS. RAHUL TYAGI
   CRL.M.A. 5233/2010 VS. STATE M.N. DUDEJA

COURT NO. 10     
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 4.15 P.M
1. MAT. APP. 92/2009 SUMAN KAUSHIK S. RAJAPPA WITH 

VS. N.P. KAUSHIK APPELLANT IN PERSON
D.P. KAUSHIK WITH 
RESPONDENT IN PERSON

2. CM(M) 108/2009 SUMAN KAUSHIK S. RAJAPPA WITH
VS. N.P. KAUSHIK PETITIONER IN PERSON

D.P. KAUSHIK WITH 
RESPONDENT IN PERSON

3. CON.CAS(C) 280/2012 SUMAN KAUSHIK S. RAJAPPA WITH
VS. N.P. KAUSHIK PETITIONER IN PERSON

D.P. KAUSHIK WITH 
RESPONDENT IN PERSON
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